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has been included in our Trade 
Agreements with the following coun­
tries:—

1. A u s tr ia .

2. Czechoslovakia.
3. Germany.
4 Hungary,
5. Norway.
6. Poland.
7. Sweden.
8. Y u goslavia.

9. Italy.

Further to enable our manganese 
ore to compete in the international 
market, Oovernment abolished on the 
18th August, 1954 the export duty 

of 15 per cent, ad valorem on this
ore.

Cacoons and Raw Silk

Siirim ati Ha PaJchoudhury:
Will the Minister of Com m erce and 
In dustry be pleased to state;

(a) whether tliere is any proposal 
to develop the raw  silk industry in 
the Darjeeling District; and

(b) if so, the grants that Govern- 
meut propose to give for this pur­
pose?

The M inister o f Com m erce (Shri 
K arm ark ar): (a) Yes, Sir.

(b) The Central Silk Board has 
sanctioned a sum of Rs. 47,000 during 
1953-54.

U.N. Secrktariat
• 1332. S h ri Ibrah im . W ill the 

P rim e  M inister be p leased to state:

(a) the num ber of Indians em p lo y­
ed at presen t in  th e  U nited  N ations 
S ecretariat;

(b) th e ir conditions of service;

(c) w h eth er th ere  is any percen- 
X&sLe fixed  fo r the differen t nations 
in rega rd  to  the em ploym ent o f their 
nationals in th e  Secretariat; and

■(d) if so, what is the percentage?

The Deputy Minister of External 
A ffa irs  (Shri AnU K. Chanda): (a)
42.

(b) They are governed by Articles
100 and 101 (j>f the Charter of the United 
Nations. ,

(c) Yes, Sir.

(d) As far as practicable the nume­
rical representation of Member Nation 
on the staff is in accordance with the 
percentage of its total contribution to 
the budget of the United Nations.

I n d u s t r i a l  D e v e l o p m e n t  c o r p o r a t i o n  

f  Sardar Hukam Singh:
Shri T ulsidas:

•1337.^ S h ri Shivan an japp a:
Shri M. L. Dwivedi:
S h ri B ogaw at.

I^Sliri N. B . Chowdhury:
Will the Minister of Com nierce and 

Industry be pleased to state:
(a) whether the proposal for set- 

Ing up an Industcial Development
C orporation  has been Analisod; and

(b) whether the shares will be 
open to private industrialists also?

T he M inister o f Com m erce and 
Industry (Shri T. T. K rish nam achari):
(a) Not yet, Sir.

(h) No, Sir.
lixpoRT T O  C e y lo n

*1342. S h ri Ibrahim : Will the Min­
ister of C om m erce and In dustry be
pleased to state the reasons for the 
decline in value of exports to Ceylon 
from Rs. ’̂11.8 million in 1952 to 
Rs. 200 millioi) in 1953?

The M inister of Com m erce (Shri 
K arm ark ar): According to the figures 
of exports from India to Ceylon com­
piled and published by the Govern­
ment of India, the value of exports 
from India to Ceylon during 1952 and
1953 was Rs. 1.985 lakhs and Rs. 1,811 
lakhs, respectively.

The fall in Ceylon’s imports from 
India during 1953 was proportionate 
to the fa ll in total Ceylonese Imports 
from  all sources during 1953. How­
ever, the decline in the va lu e  of 
India’s exports to Ceylon during 1»53




